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tax as on 31st December 1963 amount-
«i to Rs. 19Z'99 crores. 

(b) All possible ltepS provlded for 
In the Income-tax Act, are bein, taken 
to recover the arrears. 

TrIbal Settlers in Da.ndakaraD1a 

1'781. Shri a.machandra UIaka: Will 
the Minister of o ~ HoDSiDe aDd 
BehabiUtation be pleased to state the 
number of tribal settlers from Kora-
put District (Orissa) and the extent 
<Of land distributed to them In Dan-
dakaranya Project; .. ' on the 311t 
...Tanuaryl 1964? 

The MinJster of Works, HoasIDg 
and Rehabilitation (Shrl Mehr ChaDd 
KhaDna): Number ot tribal fami-
lies-l,05Z. 

Area of land allotted-7,958 acres. 

AppllcatiolLS for Hoasinr Loans 

1'782. Shri Ramachandra maka: Will 
the Minister of Works, Housing .. d 
BehalJilitation be pleased to state: 

(a) the number of applicatlions re-
ceived from Central Government ser-
vants in Orissa for house building ad-
vances during the last si% months: 

(b) the number ot applications ap-
proved by Government; and 

(c) the total amount of loan grant-
ed jjo Central Government servanb in 
Orissa during the same period so :far? 

The Minister of Works, HOll'liDr 
aDd Rehabilitation (Shrl Mehr Chaad 
Khanna): (a) Six (includinl two 
applications which were incomplete). 

(b) Two. 
(c) Rs. 9,6001-. 

S.C. aDd S.T. Employees ID Danc1a-
karanya 

1183. Shri Ramachandra Ulan: 
Will the Minister of Works, HoasIDg 
aDd RehabilitatioD be pleased to state: 

(a) the number of Scheduled Castes 
and Scheduled Tribes Employees in 
Dandakaranya Project as on the Slit 
J'anuary, 1~  and 

. (b) the number of such emplo,...-
who belong to Orissa State itself? 

The MbUster of Works, H01IIiIBc ... 
Rehabilitation (Shrl Mehr CIIaDd 
Khanna): (a land (b). The informa-
tion is being collected and will be laid 
on the Table of the Sabha. 

Grant tor DrinkJnr Water ID Orilla 

1184. Shrl Ramach.ndra UJaka: 
Will the Minister of Health be pleas-
ed to state: 

(a) the amount allotted to Orissa 
Government by 1Ihe Centre for sup-
plying protected drinking water to 
mUnicipalities during 1963-64; and 

(b) the amount proposed to be 
given to Orissa for the said purpose 
during 1964-65? 

The Minister or Health (Dr. SDShlIa 
Nayar): (a) A sum ot Rs. 30.00 lakhs 
has been allocated as loan during 
1963-64 for the urban water supply 
and drainage schemes of the Govern-
ment of Orissa under the National 
Water Supply and Sanitation Pr0-
gramme (Urban). 

(b) the allocation tor 1964-615 'has 
not yet been finalised. The State Gov-
ernment had indica1k!d 42 1akhs In 
their proposals. 

Water Supply Schemes lor Bihar 

1785. Shri Sidheshwar Prasad: Will 
the Minister ot Health be pleased to 
state: 

(a) the amounts sanctioned for 
water supply schemes (rural and 
urban) during 1961-62, 1962-63 and 
1963-64 for EUhar; and 

(b) the details of 1Ihe scheme. _ 
cuted? 

The MlDISter 01 Health (Dr. Sushlll 
Nayar): (a> The amounts ot Central 
assistance sanctioned as loan to the 
Government of Bihar for Urban Water 
Supply and Sanitation Schemes under 
1Ibe National Water Supply and SaDi-




